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NATIONAL COMPAM LAW TRIBUNAL

MUMBAI BENCH. MUMBAI

C.S.P. No. 7 22 I (MAH) I 20 1'7
at\

CORAM: Present:

SHRI V. NALLASENAPATHY
MEMBER (T)

ATTENDENCE,CUM-ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF THE

NATIONAL COMPAI.IY LA,W TRIBUNAL ON 06.12.2017

NAME oFTHE PARIIES: M/s. Giltorium Infratade (lndia) Pvt. Ltd'

SECTION OF THE COMPANTES ACT: 391 to 394 ofthe Companies Act 1956

and 230 to 232 of lhle Companies Act, 2013.

NAME DESIGNATION SIGNATURE

SHRI B.S.V. PRAKASH KUMAR
MEMBER (J)

S. No

COMMO oRDEIT

csP 7 221 230 - 23A NCL-I I MB I M AH I 201.7

csP 7231230-23rNCLT/MB/MAH/2017
csP 7241230-23rNCLT/MB/MAH/2017
csP 72sl230-23rNCLT/M B/MAH/2017
cs P 7 26 I 230 -23A N CLT I MB I M AH I 2017

sd/- sdl-
B.S.V. PRAKASH KUMAR
\,lenrber (Judicial)

V. NAI,I,ASENAPATHY
\lcmber (Technic.ll)

lvrongh' on Board.


